Annexure -3

Name of the corporate debtor: Millennium Starch India Private Limited; Date of commencement of CIRP: 28.04.2026; List of creditors as on: 31.08.2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in X)

Details of claim received Details of claim admitted Amount
Amoun| of any Amount
Amount Wheth |% of t of mutual | Amount | of claim
Identif covered by Amount er voting conting|dues, that| of claim under | Rem
Sl. ication Amount of claim security covered by related |share in ent may be not verificatio| arks,
No. Name of creditor No. [Date of receipt Amount claimed |[admitted Nature of claim interest guarantee party? [CoC claim | set-off | admitted n if any
Original on 11-05-2026
1 Axis Bank Limited - Revised on 02-06-2026 46,14,03,629 46,14,03,629 |Financial Credtitor 46,14,03,629 46,14,03,629 |No 65.26 0 0 0 - |-
2 The Cosmos Co-Op Bank Ltd. . 12-05-2026 73,91,87,456 73,91,82,456 |Financial Credtitor 73,91,82,456 | 23,91,87,456 [No 3383 0 0 0 =
Crdarmmmrecervea on
12/05/2026. However
3 CFM Asset Reconstruction Pvt. Ltd. Documents and
clarification received on
R 11-06-2026 63,84,191 63,84,191 |Financial Credtitor 63,84,191 - [No 0.90 0 0 0 - |-
Total 70,69,70,276 70,69,70,276 70,69,70,276 70,05,86,085 -
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